
33NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBA]

C.P No. 7411(MAH)12017

CORAM Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (r)

AT"TENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 23.01.2018

NAME OF THE PARIIES: RB Web Services pvt. Ltd.
v/ s.

ROC, Pune

SECTION OF THE COMPANIES ACT: 252(1) of the Companies Acr, 2013.

S. No NAME DESIGNATION SIGNATURE
I Abl^,is.t"L Sow.. AuJf. q.,r' . t"t r. trri.fuunaqr

?qJ-rL.

ORDER
cP No. 7411252(1)/NCLT/MB/MAH/2017

At request of the parties, list this matter on l2'2'20t8'

sd/- sdl-

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)


